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IN THE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH,

NEW DELHI
INDEX
IN
COMPLIANCE AFFIDAVIT

(ON BEHALF OF RESONDENT NO -1)
IN
ORIGINAL APPLICATION NO. 709 OF 2023
IN THE MATTER OF:

Lalji Kumar,

Address: Village Pipargao, District Hardoi, Uttar Pradesh-241202
(Phone 7303669088), Email:ayushzera777@gmail.com.

......... Applicant
Versus
DIVISIONAL FOREST OFFICER- NAINITAL FOREST DIVISION,

office Address,- Tallital, near zoo, Nainital, Uttarakhand-
263001,(Phone- 7579418745), Email-dfonainital@gmail.com& Others

...................... Respondents
S.NO. PARTICULARS PAGE
NOS.
1 Index 1
2 Compliance Affidavit D—7

3 Annexure no. 01-A true/typed/photocopy of letter
no. 1712/17-8-5(L) dated 11-09-2024 of Director, | &~ 6
Survey of India, Uttarakhand Geo Spatial
Directorate, Dehradun

Date: 9 0-09- 2024. /

(ChandraSekkar Joshi)
Divisional Foregt Officer,
Nainital Forest Division,Nainital

gt
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IN THE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH,

NEW DELHI
IN
COMPLIANCE AFFIDAVIT
(ON BEHALF OF RESONDENT NO -1)
IN
ORIGINAL APPLICATION NO. 709 OF 2023
IN THE MATTER OF:
Lalji Kumar,
Address: Village Pipargao, District Hardoi, Uttar Pradesh-241202
(Phone 7303669088), Email:ayushzera777@gmail.com.
......... Applicant
Versus
1. DIVISIONAL FOREST OFFICER- NAINITAL FOREST
DIVISION,
office Address,-Tallital, near zoo, Nainital, Uttarakhand-263001,
(Phone- 7579418745), Email-dfonainital@gmail.com
2.  DISTRICT MAGISTRATE OF NAINITAL,
office Address: Collectorate office, Nainital Uttarakhand-236001
Phone- 05942235684 (O),Email-dm-nai-ua@nic.in.
3. COMMISSIONER AND SECRETARY BOARD OF
REVENUE, UTTARAKHAND.
Office Address: RajswaParisad, Ring Road, Ladpur, Dehradun,
Uttarakhand-248195, Phone;01335-2669415,
Crc.ddn99@gmail.com
4, STATE OF UTTARAKHAND THROUGH CEIEF
SECRETARY, GOVERNMENT OF UTTARAKHAND.
5.  PRINCIPAL SECRETARY, REVENUE DEPARTMENT,
UTTARAKHAND.
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SURVEYOR GENERAL OF INDIA.

MANOIJ NEGI S/O MATWAR SINGH NEGI, VILLAGE-TOK
CHURANI, POST OFFICE PANGOT, DISTRICT-NAINITAL
...................... Respondents

Affidavit on behalf of Divisional Forest

Officer,Nainital Forest Division ,Nainital

I, Chandra Shekhar Joshi Aged about 42 years, D/o Late Sh.

Prayag, Presently posted as, Divisional Forest Officer, Nainital Forest

Division,Nainital (Respondent No-1) do hereby solemnly affirm on

oath and state as under:

1=

D

That the deponent is Presently posted as, Divisional Forest
Officer, Nainital Forest Division,Nainital. The deponent is filling
this Affidavit on as per the directions issued by Additional
Secretary government vide order dated 20.9.2024 in instant
Original Application in compliance of order dated 19.07.2024
passed by this Hon’ble Tribunal .

I state that I have read and understood the contents of the said

Application and its annexure and in reply thereto I state as under:

That the instant Original Application has been preferred by the
That the instant Original Application has been preferred by the
petitioner before this Tribunal with a grievance that the forest
land surrounding the Revenue Village Gethiya, District Nainital
being encroached. The prayer of Original Application is being

quoted as under-

i. Order the authorities to demarcate the boundary line between
the revenue and forest land precisely and scientifically by

o
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establishing the boundary pillars with precise geo coordinates
according to the approved and notified maps of revenue.

ii. Order the authorities to clear the encroachment on the
aforesaid forest land and take possession of the encroached
forest land.

That the Hon’ble National Green Tribunal, Principal Bench New
Delhi order dated 19-07-2024 directed the respondent to survey
and demarcate the disputed land. The operative part of order
dated 19-07-2024 is being quoted as under-

15. We, accordingly, direct Principal Secretary, Environment
and Forest; Principal Secretary, Revenue and Surveyor General
of India to undertake the work of demarcation by constituting a
team of competent officers and they shall complete the work
within two

months and submit compliance report by next date by e-mail at
Jjudicial-ngt@gov.in preferably in the form of searchable FDF/
OCR Support PDF and not in the form of Image PDF.

16. We also make it clear that in case the said work is not
completed and compliance report is not submitted, all three
above officers namely Principal Secretary, Environment and
Forest; Principal Secretary, Revenue and Surveyor General of
India shall remain present before Tribunal on the next date.

17. List on 23.09.2024.

That in compliance of order dated 19-07-2024 the Director
Survey ofIndia, Uttarakhand Geo Spatial Directorate, 17, E. C.
Road, Dehradun issued a letter no. 1470/17-A-(L) dated 01-08-
2024 for a meeting in Dehradun regarding the land in dispute.

That on 02-08-2024 a meeting was held in the office of Director
Survey of India, Uttarakhand Geo Spatial Directorate, 17, E. C.
Road, Dehradun regarding the compliance of order dated 19-07-
2024 passed by Hon’ble National Green Tribunal, Principal
Bench New Delhi in Original Application No. 709/2023, Lal ji
Kumar vs. Divisional Forest Officer, Nainital Forest Division,
Nainital and others. The Divisional Forest Officer, Nainital
Forest Division, Nainital, Mr. Rajkumar, Sub-Divisional Forest

-
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Officer, Nainital Forest Division, Nainital, Mr. Mukul Chandra
Sharma, Forest Range Officer, Manora Range, Mrs. Neelam
Kohli, Surveyor, Nainital Forest Division, Nainital, Mr.
Bhagawati Prasad Joshi, Forester/In-Charge Court Cell, Nainital
Forest Division, Nainital and Mr. Avneesh Gupta, Advocate,
Office, Vigilance and Legal Cell, Uttarakhand, Dehradun were
present on behalf of Forest Department and the Director with
Deputy Director, Survey of India, Uttarakhand Geo Spatial
Directorate, 17, E. C. Road, Dehradun were also present in the
meeting.

That in meeting dated 02-08-2024 the officers of Survey of India
Department told that a team for Survey and Demarcation will be
constituted as per order dated 19-07-2024. The officers Survey of
India Department also told in meeting that they will prepare an
Estimate regarding traveling and other expenses for Survey same
will be communicated to forest department. After the payment of
expenses the survey team will be constituted by Survey of India.

That the Director, Survey of India, Uttarakhand Geo Spatial
Directorate, 17, E. C. Road, Dehradun vide letter no. 1561/17-A-
5(L) dated 14-08-2024 informed that the Estimated Cost for
Survey and Demarcation of said land is Rupees-05,06,900.00/-
only.

That the Divisional Forest Officer, Nainital Forest Division,
Nainital vide letter no. 1672/32-1, dated 15-08-2024 and the
Chief Conservator of Forest, Kumaun, Uttarakhand, Nainital vide
letter no. 462/3-2 dated 16- 08-2024 requested to Additional
Principal Chief Conservator of Forest, Planning Financial
Management, Uttarakhand, Dehradun to provide budget of
Rupees-05,06,900.00/- only for the Survey and Demarcation of
said land.

10. That the Director, Survey of India, Uttarakhand Geo Spatial

Directorate, 17, E. C. Road, Dehradun vide letter no. 1604/17-A-
5(L) dated 22-08-2024 constituted a team for Survey and
Demarcation of disputed land and directed the officers of

v
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Revenue, Forest and private party to remain present during the
Survey.

11. That the survey of said land was conducted during 27-08-2024 to
31- 08-2024 in presence of team constituted by Director, Survey
of India, Uttarakhand Geo Spatial Directorate, Dehradun,
Uttarakhand officers of Forest Department and officers of
Revenue Department.

12. That the Director, Survey of India, Uttarakhand Geo Spatial
Directorate, Dehradun vide letter no. 1712/17-8-5(L) dated 11-09-
2024 submitted the report to Surveyor General of India, Dehradun
in compliance of order dated 19-07-2024 passed by Hon’ble
National Green Tribunal, Principal Bench New Delhi in Original
Application No. 709/2023, Lal ji Kumar vs. Divisional Forest
Officer, Nainital Forest Division, Nainital and others. A
true/typed/photocopy of letter no. 1712/17-8-5(L) dated 11-09-
2024 of Director, Survey of India, Uttarakhand Geo Spatial
Directorate, Dehradun is being Annexed herein and marked as
Annexure No-1 of this compliance affidavit.

13. That as per the report dated 11-09-2024 submitted by Director,
Survey of India, Uttarakhand Geo Spatial Directorate, Dehradun
the land mentioned in A-1 to A-17 of the map is a Forest Land.
Hence the Revenue land located between Pillar No. 7 and 8 of
Reserve Forest Kuria Block, Manora Range is a Forest land as
identified by Survey of India Department, Dehradun. The
operative part off report dated 11.09.2024 is being quoted as
under-

3. URd @ #erndas & srafaa @ 93 Wo 1212/ 1147—project
(General) /2070 &% 01.08.2024 & 3IUTaw A faafea worad & GPS  ud
gg o Aeve wie, IR wdas @ Aga 4 ' W F1 e fHar T
a1 59 &M ° fese 27.08.2024 ¥ fRATH 31.08.2024 U WdAT HT H
fear) GPS ud # Ruid w1 gy 23—

(1) GPS ad&ur & gt K@ &I Plot &9 W I8 S0 g3
fo w1 "o P-1 9 P-13 @& U® close figure 39 @I 21 ol & g9 s i
@ OSM & 1:50,000 (WEHUT 2012) & AFMGT B TTHT FTHY 2 | WH €O
P-7 @ ground position @ SIM&RT 99 YATT U4 Uoied faHRT &1 sure &l

off forad &R W "o P-7 & Aidsns tentative 2 |
(2) 39 fR9Tew gRT 99 1979—80 # |d @I M P.T Ho 530/7

¥ o gar @ f% P-1 9 P13 9% &) figure EW P.T. section ¥ match
%mﬁﬂﬁ
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PR @ 8 °AT Ho A-1 | A-17 9 @t agia 9 P.T. section =&} quridy
T 2| srafa A1 § A-17 9% &1 83 P.T. section @ IR a9 & 2| 39
P.T. section @ Forest boundary verification chart & U= v Ud
IR §RT Wi g9 swariRe fhar @ g1

14.  That the instant affidavit is being filled by the deponent in
compliance of order dated 19.07.2024 passed by this Hon’ble
Tribunal in instant Original Application. The deponent is
requesting that the instant compliance may be taken on records.

e
DEPONENT

I, the deponent above named do hereby verify and say that

VERIFICATION

the contents of my above affidavit are true and correct to my
knowledge, no part of it is false and nothing material has been
concealed there from. The legal submissions are further true as per

legal advice received and believed to be true and correct.

Verified by me at Nainital, Uttarakhand on this day of
QD..Sep, 2024.

DEPONENT

L]

Nainital Forest Division,Nainital

2
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UK GDC-TOl?(HM)/1/2024-1WST-NORTHERN ZONES
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e Ieeitar waEur f@am
! SURVEY OF INDIA

OFFICE OF THE DIRECTOR Prvrs @ erater

UTTARAKHAND GEO-SPATIAL DIRECTORATE : FRTAE Y-z PR

17, E. C. Road, Post Box No, 122 o

AEHEATON S RA805Y 17 ¥ dvre 3, v 9Et T 122
BTG — 248001

WA Telephone : 0138- 2535261 AT : 0135- 2535261

§ = E mail; ukgde.ddn.soi@gov.in
7t Dated: / |~ September, 2024

0 No a—‘?n’ /17-A-5 (L)

Jar o,
WA D HEHAED,
ARTSA&H T HIAed
greflazwmar veee,
eI |

o — mom@ﬂzﬁﬁmﬂm.aéﬁﬁﬁﬁﬁamﬂaqﬁw
HET-709/2023 el Sl AR FATH R gt 9 J37 @ Tad
|

=t - 3TTeRT US ¥0 T-1212/1147-Project (General)/2070 Dated 01-08-2024.

w=Bia ux @ e ¥ Ruifea & wafaa 5w Frenera grer @
I7E rRiaTEt @t Ruie wers @2 it wrdard ¥ e 21

AT — UKGD ZTeT it 712 wreiargt @1 Ruiel

Signed by Neeraj Kumar
Date: 11-09-2024 16:02:28
Reason: Appreved
(s HHR)
Fevs

CIGIT TS

1. T WA, ST IRuG, SURRAYS W Ul Ve Sredarst #q wie |

2. HEET i, g fHET @ GOl Ay Sran ¥ A

3. Heer |ieg, gAfa=or P GuT HAEas SreianE! e uibd |

4. Torereet, A-larer ot e BRAE &g Al

5. v a=feest, Atarer @ snavys erhare #q ikl

17:A5 (1)
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1. "o wgiw wRe wiftesor, gor s HE-709/2022 @R St @ wem sewfia
Tt Aftare a9 wanr Aflare @ s @ e A wwrdl wdwmor @A @
Prererr UKGD % AT 01-08-2024 =) Wi To 1439/17-A-5(L) Bt 29-07-2024 B
e F 5w anga @ i ot wewy @ WA, AToTeT @ 9EIe wo-99/3wwes feAte
01-08-2024 T TRT WA TAT AT &6 Fflarer F 31 g 89 & oo o F
wfemT W ¥ sreawdar ® e o RATs 02-08-2024 (@ Ho 1470/17-a-5(1) RATE
01-08-2024) oY o e & ¥ Brd "y @ wawr, Aflare 3wl @ aur
T fAamr @ el afdf@iE 3 o F gl =8 &

2. T wHET, At B oy fRar st vd aftEst @ arerea @ owerw Aol =
GPS observation &1 &1 @t w1 Fiofer frar mam o & RarfRa s a7 @7 w1,
Ffterer TRT Iuerer WA A AT (Scale 1:15,00) @ AT wdeor fAEET @t OsM
Sheet No. 530/7 9% Super Impose THeeh Tivrar ot areafdar s =6t wiffner @t

3. ¥Ra & HEredas 6 wrafew @ ux Wo 1212/1147-Project (General)/2070 @At 01-08—2024
B FuTer ¥ AR wuer & cpswd ¥ ot Wewi wdle, ittt wdee @ e ¥ ow
g7 w1 e fSar e aur 3w @ A Rafes 27-o08-2024 A fRales 31-08-2024 T
wdeEor w1 @ @) orswd =t Ruré Frer e 8-

i) GPS wf@or & wrer FEvRsT @Y Plot WA YT UE A B i wIRT WO PR P13@®
U close figure @1 Tl }1 Y & 3= wEiasr @ OSM @ 1:50,000 (BT 2012) &
HEATTR @ SPTHIT JAG59 81 =97 0 P-7 T ground position T ITTRIRT &1 WHIT U8
TeTea 8T ot sure =TET ot Sreh @eor =197 T0 Po7 @t P& tentative B1

{ii) F PReme=r R o7 1979-80 W w5 ot E PT. wo B0O7H s BT 2 A P &
P-13 &z &t figure (3ITHRY) IURRT P.T. section | maich ¢ o & a91 Ho A-1 ¥ A7
a @t ATpier 27 PT section & =@ gwifeft o=l @1 smafar A1 & A-17 &% w1 & PT
Section & 3T[ENR a7 & & (I P11 T PT section @ Forest boundary vesification chant
Hf FTEmlua TS vd gAaruel gy Saiua ve wwmmiRa ey omar @ iy
e |

SulanT @ giena g1 FRenera o1 #a 8 & quifan mar Al & A7 % o7 &9 o gy

BET welta gar 21
_ Hﬁ\’l}\
Ciest @)
s
e i— 1. Field Survey Report with Annexure A,B,C,D,G,H,LJ.

2. Forest & Administrative Boundary Verification Chart {1:25,000).
3. Plot of observed Pillar on Part of Topo sheet No. 530/7 scale 1:50,000.
4. P.T. Section of 5307/SE {scale 1:25,000) Surveyed 1979-80.

Aborer @d SAW, AATATH,



NGT NAINITAL KHAbﬁz 424 DISPU ) S
_ H TE 4
*
RITE TH oW THEE e hodd e AT WUE THRrE TIATE et TR VmAE s e e FeeTe rewae e s AW
ATIIETW WITN
HreEn N i
i 2N
4 ‘-"'-_,___
/ \ﬁ-\
Tarasd /// \ Wriwn
TETVANY 3 - Y
/ (21 A
A :
Wi \ Y
\ -
arsed \ RO
a3
i
s / s
! BY GPS SN
A ! Fawrzrsan
{c!
\
wrrtark \ 5 vt
ke
\\
s \ vaw
.
\\
wavernd i AN
\ o
| o D SR S S
Eril P aress
WTrarN SHTTUN
I WP
v e
ey
T B ) e e vemare o s rrmes A WA e e
Lm Yom = 10 meters
; T ) 2 “ o
NGT KHASRA 424 AND FOREST PILLARS R e e
REMARK

- FOREST PILLAR FOSITION SHOWN ON THE GROUND
+  FORESTPILLAR FOUNG ON THE GROUND

«  KHASRANO 424

| KHASRA £28 AREA IAREA 0.943 HECTARE)

| MEMUKHET, GE THIAKREA BY GP5 DBSERVATION (AREA 3 955 HECTARE)

e £ g\
: )
SURVEYED BY {MALIK RAM VERMA) CHECKED BY  {MOHD FAREED}
SURVEYOR OFFICER SURVEYOR
UTTARAKHAND GO, DEHRADUN UTTARAKHAND GO, DEHRADUN

-



.

- -
w

/
arfyr
[ S, W













157

S







